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Setting up of Ferro Vonadium Project
at Rairangpur

CHINTAMANI  PANI-
STEEL

1707. SHRI
GRAHI: Will the Minister of
AND MINES be pleased to state:

(a) whether the feasibility report of
Ferro vonadium project at Rairangpur in
Orissa has been prepuared; and
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(b) if so, when it was prepared and
details about the decision taken or pro-
posed to be taken by the Government to,
establish the above mentioned industry in
that part of Orissa?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL AND MINES
(SHRI N. K. P. SALVE): (a) and (b).
Mls.  Industrial Promotion and Invest-
ment  Corporation of Orissa Lid.
(IPICOL) had prepared a Feasibility
Report in 1971 for establishment of a
Ferro Vanadium project at  Rairangpur
in Orissa.  This report was up-dated in
1979. A Letter of Intent has been
issued to Mis.  IPICOL for manufac-
ture of Ferro Vanadium and other
items.

Rise ein Rape and Kidnapping cases in
Big Cities
1708. SHRI CHIRANJI LAL SHAR-
MA: Will the Minister of HOME AF-
FAIRS be pleased to state:

(at whether there has been a  pheno-
menai rise in the cases of rape and
kidnapping in big cities such as Delhi,
Calcutta, Bombay and the women and
girls have a feeling of fear on such ac-
count; and

(b) if so, the sieps taken or proposed
to be taken to apprehend the culprits?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANJAN LASKAR): (a) and
(b). There is no ‘specific report or infor-
mation with the Government to conclude
that there has been a phenomenal rise in
the cases of rape and kidnapping in big
cities such as Delhi, Calcutta, Bombay.
However the State Governments and
Union Territory Administrations are  res-
ponsible for enforcing law relating 0
offences.

Solar Commercial Projects Programme by
S.E.L.

1709. SHRI MADHAVRAO SCINDIA:
Will the PRIME MINISTER be pleased
to slate:

Electronics
commercial

(a) whether the Central
Limited has taken up solar
projects  programme;
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(b) if so, the details of the projects to
be undertaken under this programme and
the nature and details of the equipments
to be produced thereunder: and

(¢) the production targets in respect
of solar equipments fixed for  1982-83
and 1983.-84 thereunder?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF SCIENCE AND
TECHNOLOGY. ATOMIC ENERGY,
SPACE. ELECTRONICS AND OCEAN
DEVELOPMENT (SHRI SHIVRAJ V.
PATIL}: 1a) and (b). Yes Sir. Under
the sponsorship of the  Department of
Science & Technology and the Commission
for Addittonal Sources of Energy (CASE},
Central Electronics Ltd. (CEL) has taken
up a commercial project in this area and
production of Solar Cells Modules started
in Ociaber. 1982, The programme In-
cludes munufucture of  Photovoltaic sys-
tems jor ofl-shore applications for Oil and
Nataral Gas  Commission and Telecom-
MUNICalions applications: and  portable
Photovoltaic Modules'Systems lor

Defence  applvitions.
{c) The moducton target for 1982-835
is Rs. 3 duhhy and for 1983-84 v R, i)
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Handing over taken-over sick units
o their ownery

1711, SHRI NIREN GHOSH: Will
the Minister of INDUSTRY be pleased
o slate:

ta) whether Government are planmng

o ===l aver all or a part of the taken-
OVer SICR weamstries  to their  private
owners particularly when these industries
were nursed back as viable propositions;

(b1 if so. the compulsions in  this
matter: and

(v how Government would be certain
that the private owners will a0t again
mistuse the resources ol these industries
tor therr personal gains and milk «hem
ior other purposes”

T MINISTER OF STATr IN THE
MINISTRY OF INDUSTRY (SHRI
S M KRISHNA)Y (a) tw (). As per
the pohivy gindeltnes on sick induystries
annoanced  on 6ith October. 1981, Gov-
viment have e examine varwous  alters

natives tor the final dispositin of  the
andertabing being managed  under  the
provisions of Industries (Development and
Regulation)  Act The alternalives include
nattonalisalion.  tukenover of the  units
hy a private sctor  umit by amalgamation
or purchase, reconstruction or, il no such
wlution 15 available,  denoufication  and
dispasal under normal banking procedure.
Decivion is 1aken in the circumitances of
cach case





